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Po l lu t lon  Con t ro l  I n  Mahararhtra 

56. SHRl JAI PRAKASH AGARWAL : Will the 
Min is ter  of E N V I R O N M E N T  A N D  F O R E S T S  b e  

,pleased to state : 
' 

(a) whether the Government have drawn any plan 
to help the Maharashtra Government to control the 
Industrial and environmental pollution in the State; 

(b) il so, the details thereof; and 

(c) the funds allocated by the Government for 
thls purpose, scheme-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF 
E N V I R O N M E N T  A N D  F O R E S T S  (CAPT.  JA I  
NARAYAN P R A S A D  NISHAD)  : (a )  and  ( b ) .  No  
speciflc plan has been drawn to help the Maharashtra 
Government  t o  c o n t r o l  t h e  indus t r ia l  and  
environmental pollution in the State. However, the 
Government  has  taken  various s teps to contro l  
industrial and environmental pollution In the country, 
including the State of Maharashtra These Include 
the following : 

E f f luent  and  emiss lon  s tandards have  
been notified for the major categories of 
polluting industrles 

lndustr ies have been directed to mstal l  
necessary po l lu t lon  con t ro l  equipment  
wlthin a stipulated tlme-frame and legal 
actlon is taken against the detaultlng unlts 

E n v l r o n m e n t a l  g u ~ d e l i n e s  h a v e  b e e n  
e v o l v e d  tor  s i t l ng  and  operation of 
lndustrles. 

17 categories of hlghly p ~ l l u t l n g  industrles 
have  been  ident l t ied for prlorlty ac l lon 
which lnclude the Industries from the State 
of Maharashtra also 

Chembur and Tarapur In Maharashtra have 
been Identifled as two of the 24 crltlcally 
polluted areas In the country tor abatement 
of pol lut lon. 

Under the World Bank asslsted lndustrlal 
Pol lut lon Control  Project,  asslstance IS 

provlded for clvi l  constructlon of Central 
a n d  R e g l o n a l  L a b o r a t o r ~ e s  ot the  
Maharashtra Stale Pollutlon Control Board, 
and  for set f lng up  of common effluent 
treatment plants In the cluster of small 
scale industrles 

The water cess collected trom s p e c ~ f ~ e d  
indust r les and  local  bod les  under the 
Water (Prevention and Control of Pol lut~on) 
Coss  Ac t .  1977 ,  IS reimbursed to the 
respective State Pollution Control Boards, 
i n c l u d i n g  t h e  M a h a r a s h l r a  Po l lu t lon  
Contro l  Board ,  whlch IS ut i l lsed by  the 
State Boards for asslting lndustrlal units 
i n  adopt ion of c lean  technologies and  
sewage t reatment  systems as  also for 
other purposes as per the decislon of the 
re rpoc tne  State Boards 

Under  the  s c h e m e  for  a s s l s t a n c e  for 
abatement of pollution, funds are given to 
the State Boards and States' Environment 
D e p a r t m e n t s ,  bncluding t h e  S t a t e  ot 
M a h a r a s h t r a ,  for  s p e c i f i c  s t u d l e s  In 
pollution control and prevention, and tor 
purchase of laboratory equlpments,  on  
their request. 

In order to prevent lndustrlal pollution In 
fu tu re  a n d  t o  f a c ~ l i t a t e  sustainable 
developoment, the Government has made 
~t compulsory for major spec~f lc  projects to 
have env~ronmenta l  clearance based on  
impact assessment and associated studles 

In order to prevent hazards f rom toxlc 
chemicals, the  G o v e r n m e n t  IS  

implementing the  H a z a r d o u s  W a s t e s  
(Management and Handling) Rules, 1585 
and the Manufacture Storage and Imp3rl 
of Hazardous Chemicals Rules, 1989 that 
have been not l f~ed under the E n v l r o n m e ~ t  
(Protect~on) Act, 1986 

E n v r ~ o n m e n t a l  Aud l t  In the  f o r m  c !  
Envlronmental Statement has been maoe 
mandato ry  to  a l l  the  p o l l u t i n g  u c ' ! s  
lmplementat~on of this scheme IS expecled 
to promote not only smoo!h monitoring ;! 
~ n d u s t r ~ a l  actlvltles but also In adoptlo- G' 

l ow~cos t  technologies and m ~ n l m l s a t ~ c c  3' 

resource consumption 

In order to promote pollutlon preven:ion 
and waste minlmlsatlon among the smai' 
scale sector, the Mlnistry has launchec a 
campalgn to establish waste rnlnlrnlsatio* 
c~rc les In clusters of small scale ~ n d u s r r ~ e s  
of the same category under the World Bank 
assisted lndust r la l  P o l l u t ~ o n  Preven:ion 
Project In different parts of the couptry 
lncludlng Maharashtra 

Slnce April 1995 unleaded petrol 1s made 
a v a ~ l a b l e  In  M u m b a l  a n d  v e h c ~ l e s  
registered In Murnbal after 1st Aprll 1935 
are requlred l o  mstal catalytic converters 

More  stringent n o r m s  for v e h ~ c u i a r  
emlsslon have  been  n o t ~ f ~ e d  under the 
Motor Vehlcles Rules. 1989 and have come 
into effect trom April, 1996 

It IS  necessary  for veh ic les  to  obta - 
"Pol lu t~on under Control" certit lcate trcF, 
Transport Department Authorued garages 
There are 222 a u t h r o r ~ s e d  garages - 
Maharashtra State 

Gross and mass emlsslon s!andards '2, 

vehlcies have been prescribed uncer !"e 
Central Motor Vehlcle Rules 7969 and are  
b e ~ n g  l m p l e m e n l e d  t h r o ~ g ' r  Transpi-r :  
Author~ty In the Slate 
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(c)  No direct financial assistance for pollution 
control to the State of Maharashtra is pbv ided  by 
the Cent ra l  Government .  However,  f i nanc ia l  
ass is tance for  c i v i l  construct ion of cen t ra l  and  
regional  laborator ies of the Maharashtra State 
Pollution Control Board,  and subsidy as Central 
Government share for setting up of Common Effluent 
Treatment Plants and for conducting specific studies 
in the area of pollution control and prevention is 
provided to the Maharashtra State Pollution Control 
Board on their request. The scheme-wise details of 
such financial assistance is given below : 

S. Name ot the Scheme Amount Year 
No (Rs. in lakhs) 

1 Reimbursement of 520.00 1995-96 
water cess . . .  

2 .  Assistance for abatement 1 00 1995-96 
of p r  jution 

3.  Adoption of clean technolo- 3 .00  1995.96 
gies In Small Scale Industries 

4.  World Bank assisted industrial 
pollution control project. 

(a) Setting up of Common 143 925 1990.96 
Effluent Treatment 
Plants (CETP) 

(b) Civil Construction of 60 175 1992.93 
Central 8 Reg~ona l  
Labortorles of the 
Maharashtra State 
Pollution Control Board 

[Trans:a!lon,l  

Telephones i n  Rajasthan 

5 7  SHRI MAHENDRA SlNGH BHATl Will the 
M ~ r , s t e i  o f  COMMUNICATIONS be pleased to state 

( 3 1  whe!qer the Government propose to Introduce 

U.H.F. and Optical Fibre System in certaln districts of 
Rajasthan; 

(b) if so, the details thereof; 

(c) the allocation made for the purpose; and 

(d) the time by which these systems are likely to 
be introduced? 

THE MINISTER OF COMMUNICATIONS (SHRI 
BEN1 PRASAD VERMA) : (a )  All the 31 District 
Headquarters of Rajasthan are already connected 
on reliable media viz Optical Fibre Micro Wave and 
Digital  Coaxial Systems In addi t ion,  for Long-  
distance connectivity to these District Head-quarters. 
several Optical Fibre Cables Schemes are targetled 
tor commissioning during 1996-97. 

(b)  ( i )  Long  D is tance  op t l ca l  F ib re  Cab le  
schemes targetted for commissioning 
dur ing  1996 -97  are g i ven  in  the 
statement-l enclosed 

( i i )  GHz M~crowave systems targetted for 
commiss~oning during 1996-97 are at 
statement-ll enclosed. 

(c )  Funds for these schemes have already been 
asked lor  In the capital work programme d u r ~ n g  
1996-97 

(d) 1996-97 as referred to in (b)  above 

STATEMENT-I 

A OFC Schemes targetted for commlsslonlng 
durmg 1996.97 are 

1 Sikar-Jhunjhunu-Hanumangarh-Sr~ganganagar  
14OMbIs OFC 

2 Jalpur-Kola-lndore 140Mbls OFC 
3 New Delhl-Alwar-Bharatpur-Ja~pur 14OMbIs 

OFC. 
4 Madanganj-Makrana-Kuchamanc~ly 34Mb/s OFC 
-- -.-.A - .-. - -. 

STATEMENT-II 

The 1 0 1 i o ~ 1 ~ ~  2 GHZ M/W Schemes are rargetted for commissionrng durrng 1996-97 
-. - - . - - - - - -.-- . . -. ,- . . - -- - . . . . . - -- - . . --. .- --- - ...--- --- . 

A;me. 1 Kekrl-Sarwar 2G-30 

Pa 1 1  1 Pall-Sojatclty ' 2G-120 

2 Sojatc~ty~Sojat  Road 2G-30 

Banswara 1 Rakho-Bagldora 2G-30 
2 Sagware-MIK Exchange 2G-120 
3 Kusnalgarh M'W-Exch 2G-30 

B a i m e ~  1 Barmer Mongta ?G-120 
2 Mangta-Ehor~mana 2G-30 
3 Manta.Choncan 2G-30 


